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Hon`ble NGT, OA  239/2024 (CZ) Nitin Saxena Vs State of M.P. & Ors. 

 

BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

CENTRAL ZONE BENCH, BHOPAL,  

ORIGINAL APPLICATION NO. 239/2024 

IN THE MATTER OF: 

NITIN SAXENA                                                               .…...APPLICANT  

 
               VERSUS 

STATE OF M.P. & ORS.                            ..........RESPONDENT 
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Date:06.10.2025                                                                 Submitted by MPPCB: - 

Place: Bhopal                                                                   through Counsel  

             

                 Adv. Parul Bhadoria 

Ph. No.: (+91)-8085977111; 

Email: parul.bhadoria04@gmail.com 
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Hon`ble NGT, OA  239/2024 (CZ) Nitin Saxena Vs State of M.P. & Ors. 

 

STATUS REPORT OF MPPCB IN ORIGINAL APPLICATION NO. 

239/2024 OF NITIN SAXENA V/S STATE OF MADHYA PRADESH & ORS. 

1. That, Hon’ble NGT issued following instructions on dated 23/09/2025 in the 

matter of OA 97/2025 (CZ) Nitin Saxena V/s State of M.P. & Ors.: - 

“9. In response to the above contention learned counsel for the State PCB 

has submitted that at the time when the reply was submitted some 

facilities have been granted the consent conditions but after that, as 

informed by the learned counsel for the BMC, some applications have 

been moved before the State PCB which is either pending or disposed 

of and for that purpose time has been sought to submit the status. The 

State PCB is directed to submit the latest status as regards obtaining to 

CTE and CTO for the units separately.” 

2. That, in compliance to the order of Hon’ble NGT dated 23/09/2025, an 

inspection of the 15 garbage transfer stations located throughout Bhopal was 

conducted by MPPCB officials on dated 01/10/2025 and 03/10/2025. The 

inspection report is enclosed as Annexure-1. 

3. The status of CTE (Consent to Establish) and CTO (Consent to Operate) of 

15 garbage transfer stations are as under: - 

No. Garbage 

Transfer Station 

Applied for Air/Water Consent Status 

1-  Anna Nagar 

Garbage Transfer 

Station 

 CTE granted on dt. 08/03/2025. 

 CTO Application received online on dt. 

25/09/2025 under process. 

Operational 

2-  Baba Nagar 

Garbage Transfer 

Station 

 CTE granted on dt. 08/03/2025. 

 CTO Application received online on dt. 

25/09/2025 under process. 

Operational 

3-  Bairagarh 

Garbage Transfer 

Station 

  CTE granted on dt. 27/01/2025. 

 CTO Application received online on dt. 

25/09/2025 under process. 

Operational 

4-  Bhadbhada 

Garbage Transfer 

Station 

 CTE granted on dt. 27/01/2025. 

 CTO Application received online on dt. 

25/09/2025 under process. 

Operational 

5-  Gondipura 

Garbage Transfer 

Station 

 CTE granted on dt. 28/04/2025. 

 CTO Application received online on dt. 

25/09/2025 under process. 

Operational 

6-  Govindpura  CTE granted on dt. 08/03/2025. Operational 
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Garbage Transfer 

Station 
 CTO Application received online on dt. 

26/09/2025 under process. 

7-  Idgahills Garbage 

Transfer Station 
 CTE granted on dt. 08/03/2025. 

 CTO Application received online on dt. 

26/09/2025 under process. 

Operational 

8-  Jaatkhedi 

Garbage Transfer 

Station 

 CTE granted on dt. 08/03/2025. 

 CTO Application received online on dt. 

25/09/2025 under process. 

Operational 

9-  Jinsi Garbage 

Transfer Station 
 CTE granted on dt. 08/03/2025. 

 CTO Application received online on dt. 

25/09/2025 under process. 

Operational 

10-  Rajendra Nagar 

Garbage Transfer 

Station 

 CTE granted on dt. 27/01/2025. 

 CTO Application received online on dt. 

25/09/2025 under process. 

Operational 

11-  Thuakheda, 

Kajlikheda 

Garbage Transfer 

Station 

 CTE granted on dt. 27/01/2025. 

 CTO Application received online on dt. 

25/09/2025 under process. 

Operational 

12-  Transport Nagar 

Garbage Transfer 

Station 

 CTE granted on dt. 27/01/2025. 

 CTO Application received online on dt. 

25/09/2025 under process. 

Operational 

13-  Yaadgar-E-

Shahjhani 

Garbage Transfer 

Station 

 CTE granted on dt. 27/01/2025. 

 CTO Application received online on dt. 

25/09/2025 under process. 

Operational 

14-  Danapani 

Garbage Transfer 

Station- 

 CTE granted on dt. 07/12/2021. 

 CTO granted on dt.  08/03/2022. 

 

Operational 

15-  Arif Nagar 

Garbage Transfer 

Station 

 CTE granted on dt. 07/12/2021. 

 CTO granted on dt.  08/03/2022. 

 

Operational 

 

4. That, the Hon'ble Tribunal may kindly be pleased to take the present report on 

record. 

 

 

 

 

Brajesh Sharma 

OIC, MPPCB, Bhopal 
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INSPECTION REPORT 

Sub: Inspection Report in compliance to the order of Hon’ble National Green 

Tribunal (NGT) dated 23/09/2025 in OA 239/2024 of Nitin Saxena V/s State 

of Madhya Pradesh & Ors. 

Ref: Order of Hon’ble NGT dated 23/09/2025 in OA 239/2024 (CZ). 

In compliance to the order dated 23/09/2025 of the Hon’ble NGT in OA 

239/2024 of Nitin Saxena V/s State of Madhya Pradesh & Ors., the officials of 

MPPCB conducted the site inspection on dated 01/10/2025 and 03/10/2025 

regarding the latest status of the 15 garbage transfer stations (GTSs) located 

throughout Bhopal. The In-charge/contact person available at the transfer station 

during inspection along with the details of zones and allotted ward is enclosed as 

Annexure-1. The photographs taken during inspection are enclosed as     

Annexure-2. The main points noted during the inspection are as under: - 

1. All 15 garbage transfer stations (GTSs) were inspected and found in 

operational condition.  

2. The approach roads to the GTSs are paved and accessible, allowing for 

smooth entry and exit of waste collection vehicles, including tippers.  

3. The GTSs are having secure perimeter fencing and boundary wall of height 

approximately 10 feet, gated access and green belt to enhance environmental 

safety. 

4. The transfer stations are equipped with a well-ventilated shed and a pucca 

RCC floor, where the waste is transferred from smaller collection vehicles 

(tippers) to larger hook loaders. 

5. The solid waste collected from door-to-door collection vehicles reaches to the 

transfer station. In the transfer stations, the segregated solid waste is 

immediately transferred from smaller collection vehicles (tippers) to larger 
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hook loaders separately and then transferred into covered, airtight capsules 

(blue-colored capsules used for dry waste and green-colored capsules for wet 

waste) mounted on the vehicles for further transportation to the disposal site. 

6. Any waste water generated during the transfer process is collected into RCC 

tank and removed using suction machines. The collected waste water is then 

transported to the nearest Sewage Treatment Plant (STP) for comprehensive 

treatment and disposal.  

7. No storage of solid waste is observed in the transfer stations. 

 

 

 

Prakamya Tiwari 
AE 

RO, MPPCB, Bhopal 

Shivam Dwivedi 
Legal Assistant  

RO,MPPCB, Bhopal 
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Annexure -1 
 

Details of In-charge/ Contact Person and Transfer Station Zone/Ward allotted  
 
 

 

 

 

Sno. GTS In-charge/ Contact 

Person 

Allotted 

Zones 

Allotted Wards 

1.  Arif Nagar Mr. Md. Arbaz 3,4,5,16,17 9, 11, 12, 13, 14, 15, 16, 17, 18, 20, 

72, 73, 75, 76, 77, 78, 79 

2.  Anna Nagar Mr. Rohit Shah 12,14 56,57,58,59,60,61 

3.  Baba Nagar 

 

Mr. Ankit Gautam 6, 8, 18 80 ,82 , 84, 85, 30, 46, 51, 83 

4.  Bhadhbhadha Mr. Rajendra 

Meena 

6, 7, 8, 21 24, 25, 26, 27, 28, 29, 30, 31, 32, 46, 

47 

5.  Bairagarh Mr. Danish 1 3, 4, 5 

6.  Idgah Hills Mr. Rakesh Kumar 2, 5, 20 6, 7, 8, 10, 21 

7.  Gondipura Mr. Shavez 17,20 1, 2,6,70,75,77 

8.  Govindpura Mr. Anuj Sharma 11, 12, 14, 

15, 16, 17 

70, 71, 44 ,66, 67, 68, 65, 74 

9.  Jinsi Mr. Ajay Mishra 10,12 33,35,40,42,43, 44,70,71 

10.  Jatkhedi Mr. Ajay 13, 14 52, 53, 54, 55, 56, 57, 60, 

85 

11.   

Danapani 

Ms. Simran 

Raghuvanshu 

6, 7, 8, 13, 

18, 

 21 

45, 48, 49, 50, 51, 52, 54, 

 

12.  Rajendra Nagar Mr. Abhishek 9, 11, 16 36, 37, 38, 69, 74 

13.  Shahjani Park Mr. Pankaj 5, 7, 10, 11, 

21 

19, 22, 23, 24, 33, 34, 35, 39,40, 41, 

42, 70 

14.  Transport Nagar Mr. Abhishek 15 62, 63, 64 

15.   Thuakheda, 

Kolar 

Mr. Amir Wasim 19 81,84 
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Annexure-2 

Inspection Photographs 

on dated 01/10/2025 and 03/10/2025  

in OA 239/2024 (CZ) 
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From : Legal Cell <legalcell.pcb@mp.gov.in>
Subject : Status Report of MPPCB in Original Application No.

239/2024 of Nitin Saxena V/s State of Madhya Pradesh &
Ors

To : nitinsaxena0578 <nitinsaxena0578@gmail.com>
Cc : parul bhadoria04 <parul.bhadoria04@gmail.com>,

harnengt <harnengt@gmail.com>

Email Legal Cell

Status Report of MPPCB in Original Application No. 239/2024 of Nitin Saxena V/s
State of Madhya Pradesh & Ors

Mon, Oct 06, 2025 03:39 PM
1 attachment

Madam/Sir 
  Please find enclosed Status Report of MPPCB in Original Application No.
239/2024 of Nitin Saxena V/s State of Madhya Pradesh & Ors.
This mail may be treated as proof of service.

Regards
Legal Section
MP PCB

Regards
Legal Section
MP PCB

Report in OA 239-2024 dt 06.10.2025.pdf
3 MB 
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